
THE HIGH COURT OF MANIPUR
AT IMPHAL

No.HCM/U96IBENCH As directed, it

counsel and concerned pafties that the following

18th November, 2019 to 22"d November, 2019:-

November, 2019.

is hereby informed to

Benches are constituted

all the learned

for the period of
t

NOTIFICATION
ild, the l4t\rlovember,

Srngle Bench (VWt Petition all types and Seruice

,u[t.tt upto )OtS and Transfer Petn' (C) & (Crl)'/

CRP/CRP (C. n. p.nrt .227 ) I tvlF AIMAC Appn./ Al I

Hon'ble The Chief lustice

Division Bench:
(Motion, Admission & hearing except specially

allotted to anY other Bench)

Hon'ble The Chief lustice
Hon'ble Mr. lustice L.S.

lamir
Single Bench: A
pari-t: Motion/Admission/ Orders of (WP(C),

Seruice Matters of 2019, Specially Ordered cases &

FA/ FAO/ RP (FAM.

Hon'ble Mr. Justice
Lanusungkum lamir

Single Bench: B
pari -t: Motion/Admission/ Orders of (WP(C) &

WP(C) of all subjects other than seruice matters for

the'year 2016 to 2019/ Rev. Petn'(12)/Spe-cially

Ordered cases/ FAO(G)/ MAT Appn'/ Electl

Hon'ble Mr. Justice Kh.

Nobin Singh

RFA/MAF/RSA/Arb.P (J2)/ Arb. App/ Election Petn'

Hon'ble Mr. Justice M.V.

Muralidaran

Single Bench (Writ Petition all types and Service

,urt.tt upto 2015 and Transfer Petn' (C) & (Crl)'/

CRP/CRP (C.R.P'Art.227) /MFA/MAC Appn'/ All

Cases & SPeciallY OrdStgllqlgg

Hon'ble The Chief Justice

Division Bench:
(Motion, Admission & hearing except specially

allotted to any other Bench

Hon'ble The Chief lustice
Hon'ble Mr. lustice L.S.

FAM.CD/I.A. APP/ Election Petn.

Single Bench: A
pai -Z: Hearing matters of WP(C), Service Matters

of 2019, Specially Ordered cases & FA/ FAO/ RP

Hon'ble Mr. lustice
Lanusungkum Jamir

Single Bench: B

pa[ -Z: Hearing matters of (WP(C) & WP(C) of all

subjects other than seruice matters for the year

ZO(O to zOLgl Rev. Petn.(12)/Specially Ordered

Hon'ble Mr. lustice Kh'

Nobin Singh

RFA/MAF/RSA/Arb.P(J2)/ Arb. App/ Election Petn'

Single Bench: C
par{ -2: Hearing matters of Cril matters, Writ

petition of seruice matters for the year 2016 to

)Otg, SpeciallY Ordered cases &

Hon'ble Mr. lustice M.V.

Muralidaran



@nall typesandSerujce

*utt." upto ZO1S and Transfer Petn' (C) & (Crl)'/

CRP/CRP (

ContemPt

Hon'ble the Chief lustice

Division Bench:

[ruroiion, Admission & hearing except specially

allotted to anY other Bench

Hon'ble the Chief lustice
Hon'ble Mr. lustice Kh.

Single Bench: A
pu[-f : Motion/Admission/ Orders of (WP(C)'

S.,ri.. Matters of 2019, Specially Ordered cases &

in/ rno/ np (rnrq.crt/l.R' Rpp/ Election petn'

Hon'ble Mr. lustice
Lanusungkum lamir

Single Bench: B
pi'i -r: Motion/Admission/ orders of (WP(C) 

-&
WpiCl of all strbiects other than seruice matters for

the year
Ordered

Hon'ble Mr. lustice Kh.

nrnirunr/RsA/

Single Bench: C
p.[-f : Motion/Admission/ Orders of Cril matters'

Writ petition of seruice matters for the year 2016

to 2018, Specially Ordered cases &

Hon'ble Mr. Justice M.V.

and Service
n. (C) & (Crl)'/

. , lll

CRP/CRP (C. R. P.Art .227 ) I tvlF A/ MAc Appn'/ Al I

iontempt

Hon'ble the Chief

Division Bench:

[fuotion, Admission & hearing except specially

allotted to anY other Bench)

Hon'ble the Chief
lustice
Hon'ble Mr. lustice MV

FAM. cr)/l. A. AP Pll!99!9!-89!L

Single Bench: A
pai -Z: Hearing matters of WP(C), Service Matters

oi zor9, Speciilty ordered cases & FA/ FAO/ RP

Hon'ble Mr. lustice
Lanusungkum Jamir

cases & FAO(G) /MAT Appn./Election Petn'

Single Bench: B

pai -Z: Hearing matters of (WP(C) & WP(C) of atl

suUlects other 1t'lan seruice matters for the year

z.oiO to 2}lgl Rev, Petn.(J2)/Specially Ordered

Hon'ble Mr. lustice Kh.

Nobin Singh

Single Bench: C
pa[ -2: Hearing matters of Cril matters' Writ

p.tition of seruiie matters for the yt?t- 
1016 

t:
,oie; SpeciallY ordered cases &

RFA/ivtAF/RSA/

Hon'ble Mr. lustice M.V.

Muralidaran



@tion all types and seruice

,urt.rt upto i0t5 and Transfer Petn' (C) & (Crl)'/

CRP/CRP (C.n.p.nrt .227)Nr A/MAC Appn./ All

Coniempt Cases & Specially.!Q4[qed cases)

Hon'ble the Chief
lustice

Division Bench:
(Motion, Admission & hearing except specially

allotted to anY other Bench)

Hon'ble Mr. lustice
Lanusungkum Jamir

Hon'ble Mr. lustice Kh.

Single Bench: A
pari-r: Motion/Admission/ Orders of (WP(C),

Service Matters of 2019, Specially Ordered cases &

FA/ FAO/ RP (FAM.Cil/1.A. App/ Election Petn'

Hon'ble Mr. Justice
Lanusungkum Jamir

Single Bench: B
pari -t: Motion/Admission/ Orders of (WP(C) &

WptCl of all subjects other than seruice matters for

the'year 2016 to 2019/ Rev. Petn'(12)/Specially

Ordered cases & FAO(G)/ MAT Appn'/ Election

Hon'ble Mr. Justice Kh'

Nobin Singh

RFA/MAF/RSA/Arb.P (12)/ Arb. App/ Election Petn'

Hon'ble Mr. Justice M.V.

Muralidaran

I
No.HCM/Ue61BENCH I -Y a89 -t o Y
Copy to:

i. The Advocate General, Govt' of Manipur'

2.TheRegistrar,Admin&Vigilance,HighCourtofManipur'
3. The Govt' Advocate, Govt. of Manipur'

4. The President, Higt't'court Bar Association, Manipur. For kind information and circulation

5. The President, RMAR, Manipur' to the learned members

6. All the Jt. Registrars, High Court of Manipur'

7. All the DePutY Registrars, H

g. The principal'Secrltary to H , High Court of Manipur'

9. All the Assistant Registrars,

10. The P.S to Hon'ble Mr, lustice L.S. Jamir, rt of Manipur'

11. The p.s to Hon,bel Mr. Justice Kh. Nobin singh, High court of Manipur.

12. The p,S to Hon'ble Mr, lustice M.V. Muralidaran, High Couft of Manipur.

13, The P.S to Registrar General, High Court of Manipur'

14. The P.S to Registrar (Judl), High Court of Manipur'

15. The System Analyst, High court of Ma lur for uploading the same-to the official website'

16. All the superintendents/court officers :amp Repofter/Protocol officer, High court of

ManiPur.
17. The Court Masters, High Couft of Manipur'

BY Order e'tc.

sd/-
( w. roNEN MErrEr)
REGTSTMR (lUDL.)

Imphal, the 14th November, 2019

N' T^.rn ,''1c;d' l+, l/'
(w. ToNEN MErrEr)
REGISTRAR (JUDL,)

18. Guard File/Order Book.

19. Notice.
20. Concerned File.

t7


